
1,,gmmm’anahzghfite
u

{em‘wgfime‘wwmaw

wwwwfiwn

Ingebfimabnoxmgh$1$amm

/Mme$mmm&wwe(Ix)

wigglkp$§n9h$gmemm

W§M$Wmm(a)

mmmlmmm

wmnwmwltzeMW(2)

1%{aw$WM€1E€

mwmwmmkgm$mm

mummtewm’kmgwmwan

xmwwmwégwamy

mamawmwwfimww

*1EM?32m0005—00“Lame1+.mm
mmpmgmmmmmma
‘mggmwmmmgmm$mg

_Mmymsamw$mmaw.

P—‘EJJhlht‘twgm$wgmm

«wwwwmmmmmmsD—(w)

wan—hammwgmgeguwn

8

~=km‘15me

wwwmmmwy

sM‘mmw<W>mm(i)

fikefifitewwnl‘s

6002/19EEC

“:wmmmmlfimw

mmmmmgggnggaauefi)wmfi

mmwmwwmwmw

wmmmwmm(mm)

WTWMfiEMFHEWJEM
mMEM$pw$I$vm(fi-)n

_:h}hl€
’mwwmwmmwm
aawmnbs-hfi‘wmmwammw

mu‘kmwmm)966112m(9421;:
WW'M)WJIKWh-Lfiflwlb'3

W?-
mawwwymmma

Iméooz’hmgghhm(w1¢emg
’EMMRJMWWMWMDT

Vanna};
wmme$wmww

119661'uaalhngg(www‘w)mmyn
mumhgm‘'mmyfimmnfimnuem'hfi

mmm‘mmmmssmwnfi$6m

#(891318861)8861'nngnyemnyfiymm

mum—(ma.)hmmn—se/L/uozL/muum1:1

eooz‘nmglghhukfl

(wwm‘wmmwmnfimw

sooz‘moz‘mg

W

WWWW

026]‘zVHDVW6002‘zz1““!an‘lxvasunulmncmman

out’znun/boo:'zzm’mmzh’m$2
[:1W

[Un

umonmvLil(ICIHSI'IHIIJ

21amaW
7-“99393—111LHVJ

fSufi—“IIIhm

AHVNIGHOVELXK

ogpufj}021122092217)

66/:70059'”!‘CI'ON([03)!66/bOOEE—0L9hcg:opLam



2 THE GAZETTE OF INDIA : EXTRAORDINARY [mum—Sac. 4]

(1a) W—Wwfiwflimé «afimfififw
’

313w:

sfiwfifwfimwfiwfiafimmmfiafi mmawmfimmmm

Wflflfilz— Wawmwmmfiafi

8

"W4fifimfifimfiamwm(mfi)
fiwmmamfififafiMM I m

mfimafiafififiafimfimawfifif

W fifwaimfim7fimmfiukma}

mfimmmfifiw,m
WWmfimfiwmawfififfi,
amsoowsoowfimnfiaaéafifiqfia
117711 1:16} alarm 1i amen 311 113m 13' W

wmfia’ffifiufifigfiammmu

m3 mfinfwf‘awfixmmfifiwfiw
mmafiwfiwmfiwfimfim

afizmfimfifiqfwrfia‘ffi m:

(mai‘amfifiqé/qéé fiwmwxsafiafi

Wifififlfi’rfi;
’

(marmafimafifimmfifim

quamwfimsaémajmm
WW;

(1?) awufifimfiwfiaxfmahzwms’m
affix

mmaam:

“Mara-«cafiaTfifimgfiamfi

Wfimwm‘é”;

(TI) art—113mm; (mam)? wafiwfi,

W7fiwfifea§wwfiwfifwufifizufiwfia

afimfi,aflfi1:~

‘fifimafim :

W:

(i) Wmmfim

(ii) mm,am

(3;) W mix! W W aft aim

Rfimmw

(a) mmmmwmm

Wafiaffinqfimmw
(’1) 333m? Wfifiaafi‘amfimfifi?

aa'tnfifsfitmw

(Er) WWII-151m WWW?!

WWW:

WWfiWfifi/flfimfi

WWWwwloaéfiwafiml
W:

mwmmzwmfifimm
mmm‘mwmmzfamskmm
Wfizfiawéfiwfitfimmfida‘ufi

mmfiwzmmmm I“;

(a) wmw<fiamfirwm> ah:

fimfim7figfifwfiwwfimfifmufifw

Wfiafifiwfim—

7

‘Wafim:
am-

(i) Wmmfifimfif‘sfi

(ii) MWWWWQW

fiat-«1W sfiafifimfirfi'fin ufifim fi‘

WWQWWWNW

Wfiwwrs‘qa/Wéfiwwfiwfi
111an

311W:

WWWWfiwafiafifiaxWfim
fimzafiafifimmfifiafikfimm

WWfimmfimmfi-sfim

amma’mmafimammfiu
wafitfimlfitflmfffi'fififml

afm'iw:

WWW amfimnfiaa’efifiafi

WWW$muumfimfiws

aimwgwaa‘rt";
(g) Wafumfifiwfimfiafimflufifw

fiwfiwfifimammrfimfimmmm—
(7)

"fifififim‘fih
W: >

(i) mwwffiwfiufiafif‘afi

(ii) mm,fizwmm
Wamwfiqwfimefitfifiwm

WWfimm-m;mm

Thar Trim! silt mam fi W mm

mafiamafimmfimfima}

mum":



mtmwmgw
pwwfizmuhmmmmm

memm/mgmn)zhug

mmmmmmmmm(I)

mnfiepwe

1.11%

gmflwwpfi$m®3mmw

ywmmmymwagmmwg

wWMEMWWQ—fl

=mmm¢w~

L

4%»me

wwmmgngm(!)

—'m&m$wmmm<m
"lmehnmwtxwwgm
wwwmwwflawmmm

Immmmpazgmg
W$mmwwmww
wwwihfimwwwfigmeflag
menacemfiuan

Imam

wmmmwwgwwm
mwwwmfimaweuamm

tauVuhfitemahwmwhwmw

mmmgmm‘mflm'm
mwmmhmhmhawmaewm
WMéMfimeabP-Stm
.mefiwbmmamfiwm

Lame

thalammhe

wwwawwwumm
Emmw‘kfisafi

Emwwwmwmw

WMEM$®RWCSI-OOEV1¥(M)
mfggfi)&ma
WG-M—b—huéihléhkllfiflhkfitzw

flame21:11:23${ahaooooz—oov-oomm(I?)

[lame

tgmmmmmghzmua(l)

2m:

magwmemmmww

mwmmfiwmmmaple

mmmmmmewmflww

mammmmwmw

wmmmmmmm(I)

=mhumgwmfia-m,

8

-=W‘m¢w

wwmmgwmm(E!)

WWI-bk:
memagewmw
mmmfiwwwgmwmmw

:mmw

Immmmapma
WMHHERM$Q€W

£21kmmL22E19{heMun—[huh

mwawngkwmmfigw(m)

wfmnmabhemnsm‘

mmmmngammmte(11

mag4am00§£I-SLZ-0008)“92,,313(z!)

wing-ammaw
pa9na£kmmueegngm¢nm

flameWmum/Mm)2hmg

mmmmwmmxmm(0

:MW

IgueW/gxtemglm/m

.étKai/Liszt$1£1?ka224:1Hal.9hfi3E
MEEM§WW¥WWW‘

¢WWWWWM

FWWW,’

L

flexm’mgw

wwmmgwmwa)

Jealwzhwhmm(a)

auwemxawmmmm

Mkhgammmammmwm
’m$mm=mmwmwm
wmazgemmuné‘wmwmw

‘W

lhfiJIE

themmamammmmgam‘zg
magmfimggswfiummmmmhh

ngamwhmmwmaemgm
'mgmwgmWW12rd?115-2

WWMM$ME$

zabi‘de

EMMIEhflllkfllh[vseam—mm]



THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—Sect 4]

(11) 11111:, “as" (8000—275—13500 m e new?

1?) awmwfiwawafimw
11118 Hemingwamm; sin

(111) mwmfifimfiwfim

tram 1t W 3 first m 31111121 3hr

HTI‘E'Q i";

(ii) wsfimmwwmm'

Wanamauim—
8

‘fiw—mwafiifizawfigw:
<1) wswfimfirfifiafiamwm
mammamwmmmmw

fifinfiww7fifimfiaafiafififwm
shame-rail

311131

(2) Wmawmmarwa‘n‘mfira

Wamfiafimafiawwmfim
W1 madam mm" 3111611 Wit 311ml 311m

afizmmmmifiafmfifiwfifigfia
sm-

amen

(ii)' at 16400—400—20000 ml m‘ awn swan

mémaafiwfimrfiamlafifiafia

emanafia’mrw
(iii) @14300—18300ma‘éfimawm

Wardfiwoméfifiafiafiafifi

E'fifii;3liTB'-fi‘i‘lm
mveammmwmmm
WMWI

319431

(”Warniiféamffialfififigfiamfifi
mlsafimaaaas’tfinfifimafit

Wei’ffinfiarwdwfimwmms art

mmwefixafiqrafitmwfim7fi

fiatfiaaifiarfififaara's‘anizfiarfiqr

ufirfigfiaafiamfir:
wefimfigfiaafimafiuawafififfi

mmmammmem
fimzafimmmml

'

Wmmfimfimaflmfim
wfigfifiwfiéufiuafim 1"

‘

fint1finw<m>

[team 111/4/122/2008/3191. ]

(i) mm:fiwfiufiammwmfi;v

mien-nth :mafirfiwaat, Wufimmwsm—
12011/1/9s—m.,a1it1a 11 me, 1996 am

mam, 31mm, m111,arve4,

miter 11 111a, 19961iwrf‘naaft1ré1fiaih
1m rr‘sfiua Warren #6211 111mm 1171.

11' 11012/46/2005-W, Britta 23 term,
2003 am we at must, mm, 11111 111,

61134316623 foam,zoosfifimw1

THE NATIONAL HIGHWAYSAUTHORITY OF INDIA

NOTIFICATION

New Delhi, the 20th January, 2009

The National Highways Authority ofIndia (Recruitment,

Seniority and Promotion) Amendment Regulations, 2009

No. NHAll] 201 III l95—Admn. (PL).—In exercise of

the powers conferred by Section 35, read with Section 9, of

the National Highways Authority ofIndia Act, 1988 (68 of

1988), the National Highways Authority of India hereby
makes the following regulations further to amend the

National Highways Authority of India (Recruitment,

Seniority and Promotion) Regulations, l996, namely: —

1. (I) These regulations may be called the National

Highways Authority of India (Recruitment, Seniority and

Promotion) Amendment Regulations, 2009.

(2) They shall come into force on the date of

their publication in the Official Gazette.

2 In regulation ll of the National Highways
Authority ofIndia (Recruitment, Seniority and Promotion)

Regulations, 1996 (hereinafier referred to as the principal
regulations), in sub-regulation (3), for clause (b), the

following clause shall be substituted, namely :—

“(b) to other Group 'A' posts, the Chairman shall be

the Presiding Officer thereofand the Member (Admn.),
the Director General (Road Development) or the

Additional Director General nominated by him or any

other representative not below the rank of Chief

Engineer (CE) nominated by him and another Member

of the Authority nominated by the Chairman shall be

its members".

3. In the Schedule to the principal regulations, -

(a) against the post ofGeneral Manager (Technical),

intcolumn 8, for the entry, the following entry shall be

substituted, namely:—
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8

“By promotion : From candidates holding the post
ofDy. G.M. (Tech) on a regular basis for aperiod of

at least 3 years.

By Deputation/Fransfer : From candidates already
on the panel of Director in the Government of India

and having the educational qualifications stipulated
in Col. 7 or from candidates holding analogous posts

in a Central/State Govt. Deptt., Autonomous Body/
Public Sector Undertaking or with 3 years regular
service in the scale ofRs. 3700—5000 or equivalent
in the organization.

For officers of State PWDs, State Government

Departments, Autonomous Bodies/PSUs and other

organisations under State Government 2

(3) Officer should have completed 20 years service

in the level of AE and above,

(b) The officer should have worked for at least 06

years as Executive Engineer on a regular basis,

and

(c) The officer should have put in at least 10 years

experience in Highway/Roads/Bridges during his

career.

Period ofDeputation :

Not more than 5 years but may be extended with the

approval of the Central Govemment.";

(b) against the post of Deputy General Manager

(Technical), in column 8, for the entry, the following entry

shall be substituted, namely:—

8

“By promotion : From candidates holding the post

ofa Manager (Tech) on regular basis for a period of

at least 4 years.

By Deputation/Transfer : From candidates already
on the panel of Dy. Secretary to the Government of

India and having the educational qualifications

stipulated in Col. 7 or from candidates holding

analogous posts in a Central/State Govt. Deptt./
Autonomous Body/ Public Sector Undertaking or

wid13yearsregularserviceinthescale ofRs.3000-4500

or equivalent in that organization.

For officers of State PWDs, State Government

Departments, Autonomous Bodies/ PSUs and other

organisations under State Government :

(a) Officer with a minimum 15 years service at the

level ofAE/AEE.

(b) At least 8 years experience in Highways/Roads/

Bridges during his career.

(0) Should be working as Executive Engineer.

Period ofDeputation :

Not more than 4 years but may be extended with the

approval ofthe Central Govemmen .";

(0) against the post of Deputy General Manager

(Finance and Accounts), in column 7, for the entry, the

following entry shall be substituted, namely :~—

7

“EducationaIQualification :

Essential:

(1) Degree of a recognized University.

(ii) Professional Qualification, such as :

(a) Final exam. of the Institute of Chartered

Accountants of India; or

0)) Final exam. of the Institute of Cost and

Works Accountant of India; or

(c) Degree in Business Management with

Finance'as the major subject; or

(d) Member of any organized Accounts

Service of the Central Government.

Experience:

Atleast 10 years service in a responsible position in

the finance/accounts deptt. related to major
infrastructural project ofthe Govt. of India or a Govt.

Undertaking or an Autonomous Body or a

Commercial Organization ofrepute.

Desirable:
_

Should be well versed with the Financial Rules and

Accounting procedures to he followed for major

projects in particular, approv. of tenders, processing
ofcontractor's claims and oti. -

: contractual matters." ;

((1) against the post of Deputy General Manager
. (Planning and Information S ,- .iems), in column 7, for

the entry, the following entry shall be substituted,

namelyz~
'

7

“Educational Qualification :

Essential:

(0 A degree from a recognized University.

(it) Post graduate diploma in computer science/

information technology/communication
technology from a University/Institute/

Organization of repute or MBA with MKS/IT as

major subject from a Management Institute of

repute.

Experience:

9 years service in a responsible senior position of

which atleast 2 years should be in the grade next

below in work relating to project planning;

Management and control in a Govt. Deptt./

Autonomous Body/PSU or Commercial Organization
of repute.

Desirable:

Experience ofabout 5 years in the field ofM18, dealing

with highway engineering/construction or any other

allied form ofservice transport";
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(e) against the post ofAccounts Officer, in column

7, for the entry, the following entry shall be

substituted, namely :—

7

“Educational Qualification :

Essential:

(i) Degree of a recognized University.

(ii) Professional Qualification such as :—~

Intermediate Exam ofthe Institute of Chartered

Accountants of India or the Institute of Cost &

Works Accountant of India or SAS Exam ofthe

Indian Audit & Accounts Service or equivalent
exam of other Organized Accounts Service in

the Central Government.

Experience:

At least 5 years experience in the lower or equivalent

post involving handling of Finance, Commercial

Accounting and Budget work in the Central Govt.

Deptt./Autonomous Body/PSU or a commercial

organization ofrepute or Member ofany Subordinate

Accounts Service of the Central Government.

Desirable:

Should be well versed with the Financial Rules and

Accounting procedures to be followed for major

projects in particular, approval of tenders, processing
ofcontractor's claims and other contractual matters";

(t) against the post of Financial Analyst, —

(i) in column 7, for the entry, the following

entry shall be substituted, namely:—

7

“Essential Educational Qualification :

Degree in Civil Engineering [Economics/Statistics /

Degree in Management with Finance as a major

subject/Degree in Finance/ICAl/ICWAI from a

reputed Institute or a recognized University.

Essential Experience :

(I) Should be working in an analogous post or the

post next below (General Manager/Suptd.

Engineer or equivalent) for atleast 6 years on a

regular basis; and

(i1) 18 years experience at Group 'A' (Pay scale of

Rs. 8000-275-13500) or equivalent level post or

higher; and

(iii) 3 years experience in Financial/statistical

assessment, and estimation ofcost and financial

viability ofMajor Highways/Bridge Projects or

other major infrastructure projects like ports,

airports, power projects.

[Pm Ill—Sac. 4]

Desirable Experience :

Transport economics or banking experience,

experience in comprehensive appraisal of PPP

projects”;

(ii) in column 8, for the entry, the following

entry shall be substituted, namely :—

8

“Selection through Search-cum-Selection

Committee:

(1) By deputation from officers under the Central

Government or State Governments or Union

Territories or Universities or Recognized Research

Institutions affiliated to Government of India or

Public Sector Undertakings or Semi Government or

Statutory or Autonomous Organizations and other

Government Bodies :

(i) holding analogous posts on regular basis; or

(ii) with three years of regular service in the posts

in the pay scale of Rs. 16400—400-20000 or

equivalent; or

(ill) with six years of regular service in the posts in

the pay scale of Rs. l4300—~18300/— or

equivalent; and

Possessing the essential educational qualifications
and essential experience stipulated in column 7.

OR

(2) By contract from candidates having 18 years of

experience of which minimum 3 years experience
should be in Financial/Statistical assessment and

estimation of cost and financial viability of Major

Highways/Bridge Projects or other infrastructure

projects like ports, airports and power projects; and

possessing essential educational qualifications

stipulated in column 7.
'

Period ofdeputation

Period of appointment on Selection shall be for an

initial period of3 years, extendable by two more years

with the approval of the Government, subject to

satisfactory performance.

There shall be no bar to an officer getting a second

term after going through the due process of

selection";

(g) against the post of Contract Management

Specialist,———

(i) in column 7, for the entry, the following

entry shall be substituted, namely :—

7

“Essential Educational qualification :

Degree in Civil Engineering or Law or Management

with Finance as a major subject from a reputed

Institution ofTechnology or a recognized University.
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Essential Experience:

(1) Should be working in an analogous post or the

post next below (General Manager/Suptd.

Engineer or equivalent) for at least 6 years on a

regular basis; and

(ii) 18 years experience at Group 'A’ (Pay scale of

Rs. 8000-275—13500) or equivalent level post or

higher; and

(iii) Minimum 3 years experience in contract

management! financial appraisal in infi-astructure

projects”;

(ii) in column 8, for the entry, the following entry
shall be substituted, namely :—

8

“Selection through Search-cum—Selection

Committee:

(1) From internal candidates holding the post of a

General Manager (Tech) on a regular basis for a

period ofat least 6 years and possessing the essential

educational qualifications and essential experience

stipulated in column 7.
'

OR

(2) By deputation from officers under the Central

Government or State Governments or Union

Territories or Universities or Recognized Research

Institutions affiliated to Government of India or

Public Sector Undertakings or Semi-Govemment or

Statutory or Autonomous Organizations and other

Goverrunent Bodies :

(i) holding analogous posts on regular basis; or

(ii) with three years of regular servicein the posts

WWW:WW 7

in the pay scale of Rs. 16400—400-20000 or

equivalent; or

(i) with six years of regular service in the posts in

the pay scale ofRs. 14300-18300 or equivalent;
and

Possessing the essential educational qualifications
and essential experience stipulated in column 7.

0R

(3) By contract from candidates having 18 years of

experience ofwhich 3 years experience should be in

contract management/financial appraisal in

infrastructure projects and possessing essential

educational qualifications stipulated in column 7.

Period ofdeputation

Period of appointment on Selection shall be for an

initial period of3 years, extendable by two more years

with the approval of the Government, subject to

satisfactory performance.

There shall be no bar to an officer getting a second

term after going through the due process of

selection”.

K. S. MONEY, Member (Administration)

[ADV'l‘. 111/4/ 1220008/Exty.]

Footnote: The principal regulations were published vide

notification No. NEAR—1201 1/1/9S-Admn.,

dated 1 1th March, 1991'. . '“i the Gazette of India,

Extraordinary, Part III,
‘

:tion 4, dated the 1 1th

March, 1996 and last an rided vide notification

NoNHAI F.No.1101£ ~/2005-Admn., dated

23rd September, 2008. i the Gazette of [ndia,

Extraordinary, Part 11" Section 4, dated the

23rd September, 2008.
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